| I TEM NO. 113 COURT NO. 3 SECTION |1 A

SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
CRI M NAL APPEAL NO(s). 970 OF 2006

NATHA SHANKAR MAHAJAN Appel I ant (s)
VERSUS
STATE OF MAHARASHTRA Respondent ( s)

(Wth appl n(s) for exenption fromfiling OT. and office report ))

Dat e: 06/ 05/2010 Thi s Appeal was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE ALTAVAS KABI R
HON BLE MR JUSTICE T.S. THAKUR
HON BLE MR JUSTI CE C. K. PRASAD

For Appellant(s)
M. Ranj an Mikherj ee, Adv.

For Respondent (s)
M. Ravi ndra Keshavrao Adsure, Adv.

UPON hearing counsel the Court made the follow ng
ORDER

Let the matter be adjourned till
after the sunmer vacation.
Let it retain position in the list.

(Sheet al Dhi ngra) (Jugi nder Kaur)
Court Master Court Master



